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lent rnade by the(3overnment on the Digital

:ndia Land Recor‖ MOdernization Prograrnrne(D!LRMP)sinCe its launch:

(b)the detalls of nuttber Of Land Records which have been modernized and updated,

State‐wise abng wlh the probにms faced by Governmentinthb regard;
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(e)the detans ofthe funds a‖ocated under DILRMP to Statesノ UTS for suⅣeys and re…

suⅣeys across the countFy during each Ofthe lastthtte years and the current year;

O Whether the Govemment has lxed any ttmeframe to compiete the Land Records

Modemizalon PЮ gramme and r so,the detalls there碑

ANSWER

MIN:STER OF RURAL DEVELOPMENT

(SHRINARENDRA SINGH TOMAR)

(a&b):The state wise and component wise pЮ gress under the Digital lndia Land

Record Modernizalon Programme(DILRMP)is aS below:

“

)COmputettza■on of Land Records has been comp!eted(more than 90%)in 23

Statesrり Ts and substanual prOgress has been achieved in ll States′ UTs.



(ii) Digitization of Cadastral Maps has been completed (more than 9070) in 19 States/

UTs and substantial piogress 6as been achieved in 9 States/ UTs.

(iii) Computerization of Registration (SRO) has been completed (more than 90o/o) in

22 States/ UTs and substantial progress has been achieved in 8 States/ UTs.

(iv) lntegration of sRo with Revenue office has been completed (more than 90%) in

16 States/ UTs and substantial progress has been achieved in I Statesl UTs.

(c & d): The programme is demand driven, and depends on the pace of

implementation by the states/uTs. The implementation of this programme is a

complex, sensitive and voluminous work, involving cumbersome and time-consuming

processes. Gestation period of completion of the various activities/components of this

programme is relatively longer as compared to other programmes' Substantial

progress has been achieved under computerization of land records, registration

process and their integration in most of the states/ uTs. ln some of states like

Arunachal Pradesh, Meghalaya, Nagaland and Manipqr' the progress is relatively

slow due to the fact that land is owned by the communities and state Governments

don't have land records for computerization'

Regutar review of the progress is monitored through Regional Review Meetings,

Video Gonferencing and visit of senior officers in the field etc'

(e) The details of funds allocated to states/UTs for surveyl Resurvey is as

below:

(l The prOgramme iS demand dnVen,and dependS On the pace ofimplementation by

the StatesruTs,avallab‖ ity Of,killed manpower etc.
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